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Post-mortem report of drug suspect
who bit constable shows head injury

COLLAPSED & DIED DURING ARREST BID

|t Reveals He
Was Suffering
From Coronary
Atherosclerosis

Gitesh Shelke
@timesofindia.com

Pune: Azim Abu Salem Khan
(51) of Mira Bhayandar, who
allegedly collapsed and died
after biting a constable during
his arrest at a flat in Kondh-
wa's Kausarbaug on Oct 17 in
connection with a drug case,
had suffered a head injury, the
preliminary post-mortem re-
port released on Friday stated.

The report also showed
that Khan was suffering from
coronary atherosclerosis, a
condition where the coronary
arteries that supply blood to
the heart muscle become nar-
rowed or blocked due to a buil-
dup of plague, reducing blood
flow tothe heart.

Officers from the state Cri-
minal Investigation Depart-
ment (CID) visited the scene in

zim Abu Salem Khan (51) of
Mira Bhayander allegedly bit

aconstable during his arrestata
flatin Kondhwa's Kausarbaug
onOct 17

»He collapsed and became
unresponsive during the
commotion and was rushed to
Sassoon Hospital, where he was
declared dead

POST-MORTEM REPORT
>The preliminary report
revealed that Khan suffered a
head injury and had coronary
atherosclerosis, a condition
where the coronary arteries
become narrowed or blocked

THE INVESTIGATION
»The state CID is conducting an
inquiry, with officers visiting the

scene. They will approach Sassoon

General Hospital for a detailed
explanation of the injuries

Drug suspect bites constable
during raid, collapses & dics

‘STATE CID OFFICERS VISIT SPOT

»Khan was wanted in
connection witha
mephedrone drug case
registered earlier

this month

»He had fled to

Ratnagiri and
Kolhapur before
hiding in a third-floor flat
in Kausarbaug, Pune
»Khan had multiple cases
registered against him,
including a drug-related

>The comprehensive medical report
will help determine the exact nature
of the injuries and the cause of death

case involving a factory in
Hyderabad that was
producing MD drugs

accordance to the protocol set
by the National Human Rights
Commission (NHRC) for furt-
her inguiry

Additional director gene-
ralof police (CID)Sunil Rama-
nand on Saturday said, “We
will soon approach the Sasso-
on General Hospital for a deta-
iled explanation of the injuri-
es. The preliminary report do-
es not clarify whether any of
the injuries were fatal. Furt-

her steps will be taken after
thefinal report is received.”

Ramanand said, “The com-
prehensive  medical report
will help determine the exact
nature of the injuries and the
causeof death.”

According to the Mira Bha-
yandar police, Khan was wan-
ted in connection with a mep-
hedrone drug case registered
earlier this month. He had re-
portedly fled to Ratnagiri,

then Kolhapur, before hiding
in a third-loor flat in Kausar-
baug, Pune. A police team
from Mira Bhayandar, with as-
sistance from Kondhwa poli-
ce, reached the spot around
8.30pm on Oct 17 toarrest him.

Police said the flat's door
was locked from inside and re-
mained unanswered despite
repeated knocks. Upon foreib-
ly entering the flat, Khan alle-
gedly attacked the officers and

bit one constable on the chest.
Amid the commotion, Khan
suddenly collapsed and beca-
me unresponsive. He was rus-
hed to the Sassoon Hospital,
where he was declared dead.

Aseniorofficer privy tothe
case had earlier told TOT that
Khan was not assaulted by po-
lice inside the flat. “The offi-
cers had called him out multi-
ple times, but he refused.
Eventually, they entered the
flat. We still need to take the
statement of the individual
who was present in the flat du-
ring the incident,” the officer
had said.

A Mira Bhayandar police
officer had earlier said Khan's
name surfaced during the in-
vestigation of a drug-related
case involving a factory in Hy-
derabad that was producing
MD drugs. “After the factory
was sealed, further leads hel-
ped us trace and recover aro-
und 5-6kg of drugs from vario-
us locations. Khan was found
possessing drugs linked to the
Hyderabad unit, which led to
him being placed under surve-
illanee,” the officer had said,
adding that he had multiple ca-
sesregistered against him,
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Book presented to NHRC Chairman

https://www.thehindu.com/news/national/telangana/book-presented-to-nhrc-
chairman/article70201443.ece

Published - October 25, 2025 06:50 pm IST

The Hindu Bureau
Hyderabad

Former Chief Public Relations Officer (CPRO) of ex-Chief Minister K. Chandrasekhar
Rao, Vanam Jwala Narasimha Rao presented the pre-print copy of his book "Democracy
and Governance Through Lens and Blurred Glasses: A Journey into Distorted Visions of
Modern-Day Politics” to Justice V. Ramasubramanian, Chairperson of the National
Human Rights Commission (NHRC).

Justice Ramasubramanian said that such an extensive and analytical compilation has
emerged from decades of lived experience within the institutions of governance. He has
written the Appraisal for the book.

Conceived over several years, the work brings together 75 published essays of Mr. Jwala,
written between 2010 and 2025, which explore the moral, administrative, and institutional
dimensions of democracy.
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India News | Delhi: UP CM Yogi Adityanath Meets VP Radhakrishnan

Get latest articles and stories on India at LatestLY. Earlier, Union Minister of Railways,
Electronics and IT, and Information and Broadcasting, Ashwini Vaishnaw, and Union
Minister of State for Commerce and Industry, and Electronics and IT, Jitin Prasada, called
on the Vice-President of India, CP Radhakrishnan, at Parliament House on Saturday.

https://www.latestly.com/agency-news/india-news-delhi-up-cm-yogi-adityanath-meets-
vp-radhakrishnan-7176164.html/amp

ANI Oct 25, 2025 10:24 PM IST

New Delhi [India], October 25 (ANI): Uttar Pradesh Chief Minister Yogi Adityanath on
Saturday called on the Vice President CP Radhakrishnan in New Delhi.

In a post on X, the Vice-President of India's official account on X posted, "Chief Minister
of Uttar Pradesh, Yogi Adityanath, called on the Vice-President Shri C. P. Radhakrishnan,
at the Vice-President's Enclave today."

Earlier, Union Minister of Railways, Electronics and IT, and Information and Broadcasting,
Ashwini Vaishnaw, and Union Minister of State for Commerce and Industry, and
Electronics and IT, Jitin Prasada, called on the Vice-President of India, CP
Radhakrishnan, at Parliament House on Saturday.

According to an official statement from the Vice President's Secretariat, during the
meeting, the Vice President was apprised of the key initiatives, achievements, and future
roadmaps of the Ministries of Electronics and IT and of Information and Broadcasting,
aimed at driving India's digital transformation and strengthening the nation's information
and communication ecosystem.

The Vice-President lauded both Ministries for their transformative contributions to building
a digitally empowered, innovation-driven, and information-aware society.

He emphasised the need to focus on developing Tier-2 and Tier-3 cities as emerging
software and innovation centres. He also underlined the importance of the responsible
use of social media and promoting innovation in digital content creation.

Earlier on Friday, Chairperson, National Human Rights Commission (NHRC), Justice V.
Ramasubramanian, along with Bharat Lal, Secretary General, NHRC, called on the Vice-
President CP Radhakrishnan. (ANI)

(The above story is verified and authored by ANI staff, ANI is South Asia's leading
multimedia news agency with over 100 bureaus in India, South Asia and across the globe.
ANI brings the latest news on Politics and Current Affairs in India & around the World,
Sports, Health, Fitness, Entertainment, & News. The views appearing in the above post
do not reflect the opinions of LatestLY)
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Delhi: UP CM Yogi Adityanath Meets VP Radhakrishnan

Uttar Pradesh Chief Minister Yogi Adityanath met Vice-President CP Radhakrishnan in
New Delhi, following meetings with Prime Minister Modi and President Murmu.

https://www.etvbharat.com/amp/en/state/delhi-up-cm-yogi-adityanath-meets-vp-
radhakrishnan-enn25102505198

By ANI | Published : October 25, 2025 at 10:34 PM IST
1 Min Read

New Delhi: Uttar Pradesh Chief Minister Yogi Adityanath on Saturday called on the Vice
President CP Radhakrishnan in New Delhi. He also met Prime Minister Modi and
President Murmu.

In a post on X, the Vice-President of India's official account on X posted, "Chief Minister
of Uttar Pradesh, Yogi Adityanath, called on the Vice-President Shri C. P. Radhakrishnan,
at the Vice-President's Enclave today."

Earlier, Union Minister of Railways, Electronics and IT, and Information and Broadcasting,
Ashwini Vaishnaw, and Union Minister of State for Commerce and Industry, and
Electronics and IT, Jitin Prasada, called on the Vice-President of India, CP
Radhakrishnan, at Parliament House on Saturday.

According to an official statement from the Vice President's Secretariat, during the
meeting, the Vice President was apprised of the key initiatives, achievements, and future
roadmaps of the Ministries of Electronics and IT and of Information and Broadcasting,
aimed at driving India's digital transformation and strengthening the nation's information
and communication ecosystem.

The Vice-President lauded both Ministries for their transformative contributions to building
a digitally empowered, innovation-driven, and information-aware society.

He emphasised the need to focus on developing Tier-2 and Tier-3 cities as emerging
software and innovation centres. He also underlined the importance of the responsible
use of social media and promoting innovation in digital content creation.

Earlier on Friday, Chairperson, National Human Rights Commission (NHRC), Justice V.
Ramasubramanian, along with Bharat Lal, Secretary General, NHRC, called on the Vice-
President CP Radhakrishnan.
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Delhi: UP CM Yogi Adityanath meets VP Radhakrishnan

https://www.aninews.in/news/national/general-news/delhi-up-cm-yogqi-adityanath-meets-
vp-radhakrishnan20251025221327/?amp=1

ANI | Updated: Oct 25, 2025 22:13 IST

New Delhi [India], October 25 (ANI): Uttar Pradesh Chief Minister Yogi Adityanath on
Saturday called on the Vice President CP Radhakrishnan in New Delhi.
In a post on X, the Vice-President of India's official account on X posted, "Chief Minister
of Uttar Pradesh, Yogi Adityanath, called on the Vice-President Shri C. P. Radhakrishnan,
at the Vice-President's Enclave today."

Earlier, Union Minister of Railways, Electronics and IT, and Information and Broadcasting,
Ashwini Vaishnaw, and Union Minister of State for Commerce and Industry, and
Electronics and IT, Jitin Prasada, called on the Vice-President of India, CP
Radhakrishnan, at Parliament House on Saturday.

According to an official statement from the Vice President's Secretariat, during the
meeting, the Vice President was apprised of the key initiatives, achievements, and future
roadmaps of the Ministries of Electronics and IT and of Information and Broadcasting,
aimed at driving India’'s digital transformation and strengthening the nation's information
and communication ecosystem.

The Vice-President lauded both Ministries for their transformative contributions to building
a digitally empowered, innovation-driven, and information-aware society.
He emphasised the need to focus on developing Tier-2 and Tier-3 cities as emerging
software and innovation centres. He also underlined the importance of the responsible
use of social media and promoting innovation in digital content creation.
Earlier on Friday, Chairperson, National Human Rights Commission (NHRC), Justice V.
Ramasubramanian, along with Bharat Lal, Secretary General, NHRC, called on the Vice-
President CP Radhakrishnan. (ANI)
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Trinamool slams BJP for ‘silence’ on crimes against women in Maha, MP

https://timesofindia.indiatimes.com/city/kolkata/trinamool-slams-bjp-for-silence-on-
crimes-against-women-in-maha-mp/articleshow/124818139.cms

TNN | Oct 26, 2025, 05.14 AM IST

Kolkata: "You cannot preach ‘Nari Shakti' while women, Indian or foreign, are unsafe
under your watch,"” Trinamool said on Saturday, hitting back strongly at BJP's "selective
outrage" when it came to incidents of crime against women in Bengal and "silence" over
cases in states governed by it. Demanding the same accountability which BJP demands
in Bengal, TMC questioned the inaction of the National Women's Commission and
Maharashtra and Madhya Pradesh govts after a harassed lady doctor took her life in
Satara and two Australian lady cricketers were molested in Indore.

Bengal women and child development minister Shashi Panja said: "When such an
incident happens in Maharashtra, it is tragic, just as it would be if it happened in Bengal.
But no one seems to be raising their voice in Maharashtra. No uproar, no outrage. We
have not seen a single statement from the Maharashtra chief minister. Where is the
Maharashtra State Women's Commission? Has any state or National Women's
Commission visited the victim's place? There has been no demand for the CM's
resignation either, something we always see in Bengal in similar cases."

Panja questioned why those "who had raised their voices for the RG Kar victim were silent
now". "No minister in Maharashtra has spoken, no women's wing has come forward. Why
is everyone so silent? Every such incident is tragic, and we are not engaging in
whataboutery, nor are we using that incident to defend any case in Bengal. Whenever
something happens in Bengal, immediate action is taken and the perpetrators are
arrested. However, in Maharashtra, instead of arresting the accused policemen, they
have merely been suspended.”

"We knew BJP was politically bankrupt, now we see they are emotionally bankrupt as
well, as this incident proves,” Panja said. "Whenever something happens in Bengal,
agencies from the National Human Rights Commission to women's commissions from
neighbouring states rush here. Why doesn't the same happen in BJP-governed states?
Are all agencies reserved only for action against Bengal?" the minister asked.

Referring to the Indore molestation incident, TMC posted on X: "Two cricketers from the
Australian women's team were molested on the streets of Indore in BJP-governed
Madhya Pradesh. Our guests, international athletes, walking to a café in broad daylight
were forced to send an SOS in fear in a state that calls itself the "Heart of India". A nation
that once greeted every guest with ‘Atithi Devo Bhava' is making global headlines for
crimes against women — both citizens and visitors alike. Silence is not strength, it is
surrender."
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Post-mortem report of Mira Bhayandar drug suspect shows head injury & coronary
atherosclerosis

https://timesofindia.indiatimes.com/city/pune/post-mortem-report-of-mira-bhayandar-
drug-suspect-shows-head-injury-coronary-atherosclerosis/articleshow/124818189.cms

Oct 26, 2025, 03.14 AM IST

Pune: Azim Abu Salem Khan (51) of Mira Bhayandar, who allegedly collapsed and died
after biting a constable during his arrest at a flat in Kondhwa's Kausarbaug on Oct 17 in
connection with a drug case, had suffered a head injury, the preliminary post-mortem
report released on Friday showed.

The report also showed that Khan was suffering from coronary atherosclerosis, a
condition where the coronary arteries that supply blood to the heart muscle become
narrowed or blocked due to a buildup of plague, reducing blood flow to the heart.

Officers from the state Criminal Investigation Department (CID) visited the scene in
accordance to the protocol set by the National Human Rights Commission (NHRC) for
further inquiry. Additional director general of police (CID) Sunil Ramanand on Saturday
said, "We will soon approach the Sassoon General Hospital for a detailed explanation of
the injuries. The preliminary report does not clarify whether any of the injuries were fatal.
Further steps will be taken once the final medical report is received.”

Ramanand said, "The comprehensive medical report will help determine the exact nature
of the injuries and the cause of death."

According to the Mira Bhayandar police, Khan was wanted in connection with a
mephedrone drug case registered earlier this month. He had reportedly fled to Ratnagiri,
then Kolhapur, before hiding in a third-floor flat in Kausarbaug, Pune. A police team from
Mira Bhayandar, with assistance from Kondhwa police, reached the location around
8.30pm on Oct 17 to arrest him.

Police said the flat's door was locked from inside and remained unanswered despite
repeated knocks. Upon forcibly entering the flat, Khan allegedly attacked the officers and
bit one constable on the chest. Amid the commotion, Khan suddenly collapsed and
became unresponsive. He was rushed to the Sassoon Hospital, where he was declared
dead.

A senior officer privy to the case had earlier told TOI that Khan was not assaulted by
police inside the flat. "The officers had called him out multiple times, but he refused.
Eventually, they entered the flat. We still need to take the statement of the individual who
was present in the flat during the incident,” the officer had said.

A Mira Bhayandar police officer had earlier said Khan's name surfaced during the
investigation of a drug-related case involving a factory in Hyderabad that was producing
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MD drugs. "After the factory was sealed, further leads helped us trace and recover around
5-6kg of drugs from various locations. Khan was found to be in possession of drugs linked
to the Hyderabad factory, which led to him being placed under surveillance,” the officer
had said, adding that Khan had multiple cases registered against him.
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NHRC Acts On Complaint, Seeks Report From FSSAI On Rampant Reuse of
Cooking Oil

https://swarajyamag.com/news-brief/nhrc-acts-on-complaint-seeks-report-from-fssai-on-
rampant-reuse-of-cooking-oil

Swarajya Staff
Oct 25, 2025, 10:13 AM | Updated 10:13 AM IST

In a move highlighting growing food safety concerns, the National Human Rights
Commission (NHRC) has sent a notice to the Food Safety and Standards Authority of
India (FSSAI) over rampant violations of norms governing the reuse of cooking oil across
the country, India Today reported.

The NHRC observed that despite repeated awareness campaigns, small eateries and
street vendors still reuse cooking oil multiple times — a practice it described as a grave
public health risk and a violation of citizens’ basic human rights.

In a notice dated 22 October, the NHRC directed FSSAI to submit state-wise data and an
action-taken report from the FSSAI within two weeks.

This action came after a complaint from Bhopal-based NGO Sarthak Samudayik Vikas
Evam Jan Kalyan Sanstha, which alleged that the FSSAI's Repurpose Used Cooking Oll
(RUCO) campaign had failed to stop the unsafe reuse of degraded oil, especially in
smaller and unregulated food outlets.

"We found the allegation to be correct prima facie and understand it to be a nationwide
problem that needs to be tackled immediately by the FSSAI and state food regulators in
the interest of public health," NHRC member Priyank Kanoongo, whose bench issued the
notice, was quoted as saying by India Today.

As per the Food Safety and Standards (Licensing and Registration of Food Businesses)
Regulations, 2011—amended in 2018—cooking oil is deemed unsafe when its Total Polar
Compounds (TPC) exceed 25 per cent.

TPCs are harmful compounds formed when oil breaks down through repeated heating—
common in frying.

The longer the exposure to heat and moisture, the higher the toxicity level.

Medical research links consumption of oil with high TPC content to severe health
disorders such as hypertension, atherosclerosis, liver ailments, Alzheimer’s, and even
cancer.

Reheating oil also increases trans fats, worsening the danger.
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With an annual consumption of nearly 2,500 crore litres, India ranks among the world’s
top vegetable oil consumers. About 60 per cent of this is used in homes, and the rest in
restaurants, hotels, and street food stalls.

Given such massive consumption, regulating the use and disposal of cooking oil is vital
for both public health and environmental safety.

FSSAI mandates that eateries consuming over 50 litres of oil daily must test and record
its quality.

Once TPC levels cross 25 per cent, the oil must be handed over to authorised collectors
to prevent it from re-entering the food chain.

FSSAI rules further state that used oil must be stored in labelled containers to prevent
contamination and must not be disposed of through drains or sewers.

Smaller food stalls are advised to reuse oil no more than three times—ideally just once.
Oil showing signs of darkening, foaming, or bluish smoke must be discarded immediately.

For homes, the FSSAI recommends reusing fried oil only for cooking curries after filtering
and never for frying again.

Despite these clear standards, the complainant informed NHRC that the illegal reuse and
resale of cooking oil are widespread.

Many eateries reportedly sell or dispose of used oil improperly, allowing it to re-enter the
food chain or contaminate soil and water sources, creating both health and environmental
hazards.

To support the National Policy on Biofuels, the FSSAI launched the Repurpose Used
Cooking Oil (RUCO) initiative in 2018.

RUCOQO’s objective was to build a structured system to collect used cooking oil and convert
it into biodiesel—a cleaner, renewable alternative to traditional fuels.

The policy set a goal of 5 per cent biodiesel blending into diesel by 2030, aiming to cut
pollution while boosting energy self-reliance.

Under RUCO, FSSAI introduced an Education, Enforcement, and Ecosystem (EEE)
framework to raise awareness among food operators, enforce compliance, and penalize
violations.

The scheme also aimed to connect restaurants and food chains with biodiesel
manufacturers and aggregators through organised oil collection networks.

However, the NGO’s complaint claimed that RUCO’s implementation remains weak on
the ground—especially across small towns and unregulated street-food sectors.
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NHRC seeks report from FSSAI over widespread reuse of cooking oil in India

https://www.chinimandi.com/nhrc-seeks-report-from-fssai-over-widespread-reuse-of-
cooking-oil-in-india/

By ChiniMandi - Saturday, 25 October 2025

New Delhi : The National Human Rights Commission (NHRC) has taken cognisance of a
complaint highlighting the alarming and widespread practice of reusing cooking oil across
India, terming it a potential violation of human rights due to its serious public health and
environmental implications.

The complaint, filed by the Founder of Sarthak Samudayik Vikas Evam Jan Kalyan
Sanstha (Bhopal, Madhya Pradesh), raised concerns that despite the Food Safety and
Standards Authority of India’s (FSSAI) “RUCO — Repurpose Used Cooking Oil” campaign
and policies promoting biodiesel at small hotels, roadside eateries, and food vendors
continue to repeatedly reuse or resell used cooking oil.

According to the complaint, this practice poses “severe public health risks, including
cancer, heart diseases and liver disorders.” It further cautioned that improperly discarded
oil contaminates water and soil, leading to environmental pollution and long-term
ecological harm.

“The complainant sought urgent intervention of the Commission in the matter and
required to consider it as a human rights issue affecting public health, and to direct
enforcement agencies (FSSAI, Pollution Control Boards, municipal authorities) to strictly
implement regulations, establish authorised oil purification and reuse centres, and launch
awareness campaigns to sensitise citizens about the dangers of reused cooking oil.”

After reviewing the complaint, the NHRC Bench headed by Member Priyank Kanoongo
issued a notice under Section 12 of the Protection of Human Rights Act, 1993, to the
Chairman of the FSSAI, Ministry of Health and Family Welfare, Government of India.

The Commission directed the FSSAI to conduct an inquiry into the allegations and submit
a detailed state-wise Action Taken Report (ATR) within two weeks. (ANI)
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NHRC takes notice of widespread reuse of cooking oil across India

The commission has directed FSSAI to investigate the allegations and submit a detailed
state-wise Action Taken Report within two weeks

https://www.nationalheraldindia.com/politics/kerala-lop-alleges-conspiracy-behind-
secretive-signing-of-pm-shri-schools-mou

NH Digital | Published: 25 Oct 2025, 10:30 AM

The National Human Rights Commission (NHRC) has taken cognisance of a complaint
highlighting the widespread and concerning practice of reusing cooking oil across India,
describing it as a potential violation of human rights due to its serious public health and
environmental implications.

The complaint, filed by the founder of Sarthak Samudayik Vikas Evam Jan Kalyan
Sanstha, based in Bhopal, Madhya Pradesh, pointed out that despite the Food Safety
and Standards Authority of India’s (FSSAI) “RUCO — Repurpose Used Cooking Oil”
campaign and policies promoting biodiesel, small hotels, roadside eateries, and food
vendors continue to repeatedly reuse or even resell used cooking oil.

According to the complaint, this practice poses significant health risks, including cancer,
heart disease, and liver disorders. It also warned that improperly discarded oil
contaminates soil and water, resulting in environmental pollution and long-term ecological
damage.

The complainant urged the NHRC to treat the matter as a human rights issue affecting
public health and directed enforcement agencies, including the FSSAI, Pollution Control
Boards, and municipal authorities, to ensure strict compliance with regulations.

The complaint also recommended the establishment of authorised oil purification and
reuse centres and the launch of awareness campaigns to educate the public on the
dangers of reused cooking oil.

After reviewing the complaint, the NHRC bench, headed by member Priyank Kanoongo,
issued a notice under Section 12 of the Protection of Human Rights Act, 1993, to the
chairman of the FSSAI under the Ministry of Health and Family Welfare. The Commission
has directed the FSSAI to investigate the allegations and submit a detailed state-wise
Action Taken Report within two weeks.

This development underscores growing concern over food safety practices in India and
the NHRC’s willingness to intervene in matters that affect public health and the
environment.

With PTI inputs
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Health Ministry, FSSAI Notified by NHRC Over Reused Cooking Oil; Why Is It
Dangerous for Health?

https://www.timesnownews.com/health/health-ministry-fssai-notified-by-nhrc-over-
reused-cooking-oil-why-is-it-dangerous-for-health-article-153049500

Authored by: Ashima Sharda Mahindra
Updated Oct 25, 2025, 11:09 IST

The National Human Rights Commission (NHRC) has issued a notice to the Health
Ministry and FSSAI over the widespread reuse of cooking oil, highlighting serious health
concerns. Repeatedly using cooking oil can produce harmful compounds like trans fats
and free radicals, increasing the risk of heart disease, inflammation, and other chronic
illnesses.

The National Human Rights Commission has issued a notice to the Health Ministry and
Food Safety and Standards Authority of India (FSSAI) over a complaint raising concerns
about alleged "widespread reuse of cooking oil" in the country. The commission has also
sought a state-wise report according to the proceedings of the case and an action-taken
report within two weeks.

According to news reports, the complainant from Bhopal has raised "serious concerns
about the widespread reuse of cooking oil in India". Despite FSSAI's strict policies that
promote bio-diesel at the ground level, hotels, roadside eateries, and food vendors
allegedly repeatedly reuse or resell used cooking oil, which leads to severe public health
risks, causing deadly diseases like cancer, heart issues, and liver failure.

The complainant says this is a human rights issue as it affects public health and has
demanded authorised oil purification and reuse centres, along with the launch of
awareness campaigns to sensitise citizens about the dangers of reused cooking oil.

The PTI has reported that an NHRC bench, presided over by Priyank Kanoongo, has
taken cognisance of it under section 12 of the Protection of Human Rights Act, 1993. "The
Registry is directed to issue a notice to the chairman, Food Safety and Standards
Authority of India (FSSAI), Ministry of Health and Family Welfare, government of India,
New Delhi, with directions to get the allegations made in the complaint inquired into, and
to provide a state-wise report, in the matter," it says.

Why is it dangerous to reuse cooking oil?

Studies say reheating of cooking oil causes the release of toxic substances while
increasing free radicals in your body, causing inflammation and various chronic diseases.
FSSAI guidelines say the re-heating should be avoided, and in case you have to reuse
oil, a maximum of three times is permitted to avoid the formation of trans-fat.
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“Re-heating and reuse of oil should be avoided as far as possible. Avoid using leftover oil
wherever possible. However, vegetable oil having developed Total Polar Compound more
than 25 per cent shall not be used,” adds the guidelines further.

A few side effects of continuously reheating oil include:
Release of toxic fumes

Every time the oil is reheated, it releases toxic fumes. Doctors say they are given off even
before the smoke point is reached, but increase dramatically when the temperature goes
above that point. Every time the oil gets reheated, its fat molecules break down, causing
it to reach its smoke point earlier than it should and release a bad odour.

Spike in cholesterol levels

At extremely high temperatures, fats in the oil change into trans fats, which are extremely
harmful for your heart and body, as they lead to high cholesterol and subsequent risk of
heart issues like a heart attack or stroke.

Rise in blood pressure

Reheating of oil also produces reactions like hydrolysis, oxidation, and polymerization —
all of which change and modify the chemical composition of the oil. It then releases free
fatty acids and radicals that produce monoglycerides, diglycerides, and triglycerides,
which cause a significant rise in your blood pressure levels.
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NHRC Terms Widespread Reuse of Cooking Oil in India As "Potential Violation of
Human Rights’, Seeks Report From FSSAI

The National Human Rights Commission (NHRC) has taken cognisance of a complaint
highlighting the alarming and widespread practice of reusing cooking oil across India,
terming it a potential violation of human rights due to its serious public health and
environmental implications.

https://www.latestly.com/agency-news/india-news-nhrc-seeks-report-from-fssai-over-
widespread-reuse-of-cooking-oil-in-india-7175138.html

Agency News ANI| Oct 25, 2025 09:58 AM IST

New Delhi, October 25: The National Human Rights Commission (NHRC) has taken
cognisance of a complaint highlighting the alarming and widespread practice of reusing
cooking oil across India, terming it a potential violation of human rights due to its serious
public health and environmental implications. The complaint, filed by the Founder of
Sarthak Samudayik Vikas Evam Jan Kalyan Sanstha (Bhopal, Madhya Pradesh), raised
concerns that despite the Food Safety and Standards Authority of India's (FSSAI) "RUCO
- Repurpose Used Cooking Oil" campaign and policies promoting biodiesel at small
hotels, roadside eateries, and food vendors continue to repeatedly reuse or resell used
cooking oil.

According to the complaint, this practice poses "severe public health risks, including
cancer, heart diseases and liver disorders." It further cautioned that improperly discarded
oil contaminates water and soil, leading to environmental pollution and long-term
ecological harm. "The complainant sought urgent intervention of the Commission in the
matter and required to consider it as a human rights issue affecting public health, and to
direct enforcement agencies (FSSAI, Pollution Control Boards, municipal authorities) to
strictly implement regulations, establish authorised oil purification and reuse centres, and
launch awareness campaigns to sensitise citizens about the dangers of reused cooking
oil." NHRC Urges 19 States, 4 UTs to Take Preventive Measures to Protect Homeless
During Winter. After reviewing the complaint, the NHRC Bench headed by Member
Priyank Kanoongo issued a notice under Section 12 of the Protection of Human Rights
Act, 1993, to the Chairman of the FSSAI, Ministry of Health and Family Welfare,
Government of India. The Commission directed the FSSAI to conduct an inquiry into the
allegations and submit a detailed state-wise Action Taken Report (ATR) within two weeks.

(The above story is verified and authored by ANI staff, ANI is South Asia's leading
multimedia news agency with over 100 bureaus in India, South Asia and across the globe.
ANI brings the latest news on Politics and Current Affairs in India & around the World,
Sports, Health, Fitness, Entertainment, & News. The views appearing in the above post
do not reflect the opinions of LatestLY)
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NHRC notice on ‘'widespread reuse of cooking oil’, ETHealthworld

https://health.economictimes.indiatimes.com/news/policy/nhrc-notice-to-health-ministry-
fssai-on-widespread-reuse-of-cooking-0il/124797609

Policy
2 min read
NHRC notice to Health Ministry, FSSAI on ‘widespread reuse of cooking oil’

The National Human Rights Commission (NHRC) directed a probe into the allegations
and the furnishing of a state-wise report according to the proceedings of the case. It asked
to submit an action taken report within two weeks.

New Delhi: The NHRC has issued a notice to the Union Health Ministry and Food Safety
and Standards Authority of India (FSSAI) over a complaint raising concerns on alleged
"widespread reuse of cooking oil" in the country.

The National Human Rights Commission (NHRC) directed a probe into the allegations
and the furnishing of a state-wise report according to the proceedings of the case. It asked
to submit an action taken report within two weeks.

The allegations made in the complaint prima facie seem to be "violations" of the human
rights of the victims, reads the proceedings, dated October 22.

The complainant, founder of Sarthak Samudayik Vikas Evam Jan Kalyan Sanstha,
Bhopal, Madhya Pradesh, has raised "serious concerns about the widespread reuse of
cooking oil in India".

He pointed out that despite FSSAI's 'RUCO -- Repurpose Used Cooking Oil' campaign
and policies promoting bio-diesel at the ground level, small hotels, roadside eateries and
food vendors allegedly "repeatedly reuse or resell used cooking oil, which poses
severe public health risks, including cancer, heart diseases and liver disorders," it says.

Additionally, discarded oil contaminates water and soil, causing environmental pollution,
reads the proceedings.

The complainant sought urgent intervention of the Commission and requested to consider
it as a "human rights issue" affecting public health, and to direct enforcement agencies
(FSSAI, pollution control boards, municipal authorities) to "strictly implement"” regulations,
establish authorised oil purification and reuse centres, and launch awareness campaigns
to sensitise citizens about the dangers of reused cooking oll, it adds.

A bench of the NHRC, presided by its member Priyank Kanoongo has taken cognisance
of it under section 12 of the Protection of Human Rights Act, 1993.
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"The Registry is directed to issue a notice to the chairman, Food Safety and Standards
Authority of India (FSSAI), Ministry of Health and Family Welfare, government of India,
New Delhi, with directions to get the allegations made in the complaint inquired into, and
to provide a state-wise report, in the matter," it says.

It has also asked to submit an action taken report within two weeks for the perusal of the
Commission. PTI
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https://vikalptimes.com/nhrc-issues-notice-on-complaint-of-reuse-of-cooking-oil/
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I Ad §T G §M & dd & GIaRT SWHTA B & RIATH HRATg Hd gU Be Jw
s Was UM i fgar (Fssan § Raid wrft g1 91y g 3T 3 Thuguyguss &
Riwrd dee ST e & 8% § faxga Ruic g &1 e faan ¢ 1| Rieraswsdl = @ s
& dd & QAR S &I AFT WA 3R iR & fag TR a1 sdd ge 39
AFATSRI &l Ieca- A |

IR H WM & dd (Edible Oils) ¥ TIaRT SHHE & I A1 e fawm ud 5=
HTU YT, HIITA (Bhopal) & TRITTH GRT RIGAT Tof B8 TS ¢ | RIS & gl T
g [ TR O B e, TS& fhAR T aTd 3a-JHd! 3R B8 d8d gRI WM & ad &l
IR-9R 3T fohaT ST 387 7, ORI o9 WA (Health) & T WaRT (Hazard) UGT 81 38T @
3R 38 HIR, geg Jeeh amiat 3R forar deeh Ut (Diseases) B &1 TR B
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NHRC o HRd ® WHT UH™ & dd & ATY®H G STIRT W) FSSAI & Raid At

https://jantaserishta.com/delhi-ncr/nhrc-seeks-report-from-fssai-on-widespread-reuse-
of-cooking-oil-in-india-4343049

Gulabi Jagat25 Oct 2025 4:48 PM

New Delhi: IS AMATIBR AN ( TTTHSHRE! ) 9 HRd R H GHT U™ & daf & I
IUANT ! feidToi e 3R TS TUT B ISR B dlelt Teh RIbad o1 I3 forar g, 8k
30 YR grdwiie Wy 3R gafaRuiia guTal & SR AHAIGRT BT GHIdd I
AT ] | A ARG fAh Td S SHedTor SRy (U7, Hed UGRT) & YRS GRT G-
Rreprad # fRidr Sdrs 7 ® & YR @ JRam Td A UiieRu ( ThUHuHUes ) &
JIA9[E BIC Bled, TS bR HISHIaY 3R W fadhdl IR-aR AT fh T Hidh Sfiad
&1 J: SUTNT 1 [HIdhT HR | 3

RIBrd & SUR, 39 U § "HWR, e I 3R Iohd fAHR! Ffed 7R wrawie W@y
SIRIY I BId 8 |" SUH 31 G-t o 715 © fob Srgfad avich ¥ Uhap] 11 o oidt 3IR g
DI g B g, o Taiarr vy 3R edwifes mifRufas afd gt 8|

RIrrasmd 3 A T SN ¥ dabTd gIday B 3R 39 oF WA S YuIfad H arefl
AFATISGR BT Gel I quT Jadd ekl ( THUHuHESs |, Ygyul Faur 918, 7R ™
UTTIHROT) B FaHl 1 TRedht ¥ AN A, Sifepd dd MY 3R GH: STINT g R B
qUT gH: ST fohT T WHT UhT & ddl & GaRl o IR H ANRD| bl SR dh & forg
SREahdl ST R B BT (R & HI A7 D1 3

RIepTId &1 THET B & d1G, o Ui B B S{ededr diell TITa 3R ¢33 g1d
PR TR&UT HTAFTH, 1993 Ht YRT 12 F d8d HRA IRBR & WY 3R URAR HeTul
HATAT & THUITHUSTS & e ol Afey SR fosan|

3TN 3 THUHUTLSTE & 3RIG &1 S HRA 3R &l g & iR fagd Isgar HRars
RO (@ASIR) TRgd B+ &1 Ao faa
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Wi ps {59 da § s99a1 82 J=13 SIS 81 STel g

https://upkiran.org/What-oil-is-street-food-cooked-in-Youll-be-surprised-to-know-the-

truth

e ddY 2025-10-25 14:10:00

&9 e ST 7 Ft T8 fHAR feddl g R i T, Usls a1 Bid-HeX Sex @MY
g1 Af Far 3mua wuft e 3 b o da § 3 99 e o @7 8, 98 Ul Jgd & forw
{1 GRS Bl Gehall 52 T THR He, W 31d AP AHAUSR SN (NHRC) - Td
FH SR R |

NHRC = HRT ATl YR 3R AT UTIHRT (FSSAI) BT AIfed TR R ¢ R H IR-§R
T IS & ad & GIIRT SHATA B AhR TP [a¥qd R AN g1 SN &1 AT § b
g T N & Shad & ISR 3R W o1 T1HR Ieao g

i § I8 T S8R79d WHT UHH & dd Bl IR-GR dgd ool d9qH TR T a1 9 g,
q ITH ed UieR HURKSYH' (TPC) 9 & Setd uerd &9 @ rd 81 3 uerdf gUR TR &
forq <7 STeR Pt dvE HTH B § 3R 3T

PR

qIE oeap SR fad & &t iR v
3SR 3R faraR ¥ T[St Ty

ORf SIcar SHTRal BT WaRT B8 T §¢ ofTdl |

T Hed Fam? T T8 T AR Dis 9 T8l 81 FSSAI & 1wl & R, feft off aa
T TPC B AT 25% I STeT T 1 8T | 3R I8 T UR & 9T, ot 98 o @M & g
IRI&A 181 &1 WRPHR 7 'RUCO' (Repurposed Used Cooking Oil) TH ¥ T Ugd Ut =
@1 g, ForIe ded SWHTd fhT §U ad P Shgl dRd 394 aT1-Siord ST ST A1t |

dfch TTs I8 TIGIR JCRe, Glal 3R WHHR KIe B3 f[adhdrsf &I 37 fAaai ot ar at
SHSRY 781 8, a1 d GATHT HHH & TaHhL H 35 ToRSAES B &d | 3 TH g1 dd & 3 R,
3R P IR dl B3-Ps 1671 db SEIHT B 5 |

NHRC 7 FSSAI ¥ 4 8Udl & YR Sa1d AN 3T FSSAI A 39 WaATd UUT &I b &
oI 319 T T HSH I3 & 3R ST HiT™ B T AT 2| TS e I SHdl © b
Siee §1 8HARI Ugd ¥ 81 38 39 fIdars W &I o1 HRdls sl
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YRd A SIIRT AT 8 10 W & dd W 1R R, Taegsmdt 3 foran d3m=

https://www.hindi.awazthevoice.in/india-news/serious-concerns-raised-in-india-
regarding-the-reuse-of-cooking-oil-nhrc-takes-cognizance-72116.html

Story by PTI | Published by arsla@awazthevoice.in | Date 25-10-2025
3{TATS § Qa9/As foat

SRR H GIERT Z¥AAT T ST dTel @H & dd (Used Cooking Oil) & FaR-Th ded WR 37d
PR AHATRIGR SMART (NHRC) 3 I fom g1 ST 3 39 A § AFATIeR TRef
TAMTH, 1993 B} YRT 12 & ded Alfcy SRt #= Gafdd TeiRial § Rard [ 31

iura Ry 1l Iieiiie s Td SHEbeT SR & RIS GRT ST B B g
Rrprad # oe1 T {6 S H B Blcd, T iR IS bR @M & 3 gl AR H SWHTA
fPU U 9 B IR-TR Te & T TR ST Hd & | Ig dd 7 pad Nl & WG &
forT 98¢ BRPRS B, Sfch TuiaRur & +ft Ugfid R W&

Rprad § garn T . YR @E QRel SR AFS U@ (FSSAIN o “RUCO —
Repurpose Used Cooking Oil” dTH® S Iarn Yl, dife Eﬁiﬂﬂ m T dd @f
TSI & &0 T SITRT SUART 8 /1 S Hob | fdrT STt TR WR 39 H1fd &7 rer sl
BB | 3 BIC WeRe 3R SAER 9 Had dd b GIERT SUIN HRd &, dfedh I Jal IR
Fog it 3a gl

ReTademd! 7 H8l fd T8 dd & TR Y99 T HIR, gad T, 3R forar T Jat 1R dfimfat
B TR Igdl o | SUD 3(QTAT, OF T8 dd Wbl oTd §, dl I8 Ut 3R St & ugiiid Far
2, o mafaR & off I ugadn g

3TN A JHd B YR BT §U BT § (b U8 bdd W Y& B Jel Tol, dfch
oI Wy 3R AFATYSGR § JST ATHe § | Ridwradedl 2 T § smg fear g fs
98 Tafdd faurT S FSSAI, UgHUT s 1S 3R TR A miftreon &1 T Hars
A BT AR 3|

I2H g faur § 6 SR § 3iffipd aot Yfgaur g =aiftd fbu omg ok <t )

SRRE® PR & [T SR hdl S Y febt 9, difds Arie a8 999 9 fh
SIIRT ITGRT fHT 7T ad I 57 Wi verd fobam WavA1s & |

TSR A FRIGRE &) 22 3agsR 2025 HI GRS 3@ 3R wel fo amd o fawga o
B S| M = Feifd TRl § RO doie e gU a8 JRiyd o=a & e feu g i
ST & WY B YRE &1 ared Yrfiendr < S|
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TG § e d RRA | a1udr 8 4| &1 @iel # NHRC @t fiar

https://navbharattimes.indiatimes.com/epaper/2025/oct/october25/telangana-tunnel-
accident-nhrcs-displeasure-with-telangana-government-concern-over-slow-progress-in-
search-for-8-missing-workers/articleshow/124794313.cms

TOLin+25 Oct 2025, 12:10 pm
T H 316 HEIH Ugd YT 68 U 3116 Holg a1udl g1 ¢ Y| AP AFANIBR SN
(NHRC) TR&HR &1 FAfSpaar ¥ ARSI 81 316 T »ad ol ¥d I 81 NHRC = deRTHT TRBR

& dehTel GURTHD IUTT B 3R IR gl  RUIE 27 o1 amew faan B1 ag g 4iftyep
T RET R AT I3Teh g

RIS AFAIPBR SHTART (NHRC ) d8THT IRBR Y AR 51 313 T did o & a1g o,
TRA3] H U G &8 &1 g1 H a1l gU 3116 HolgR! &1 Udl el 9l 8| NHRC 3 8l §
o IR-IR <R 7 & FTavg, SIIBRT 39 Aoigy] &I WioH | Pig W Wi el R UTe g

g Y1 a9 g5 918 HoigR Ueh YT WIS X8 A | G &1 Ueh [T &8 7T 31R 3113 HolgR 39D
9 g9 MU 39 TP, HIA & AU - AN HAR R R g - & 2@ g /e gL B
D! T8 AR, ol IR UG & Hifar, oH 3R HIHR & Tt Rig, 3R IRTS &
G0 Tg, T W1g, S A1g 3R ST WM €, F IR H Pis WeR g1 ¢

AHATIGR dbid AT 9 $HAA! 4 NHRC H T I1RIHT iR &t At I8 TWER W IR
ATORATE! 3R Y8 T YR&M BT o Seaa T SR AT UTI NHRC = 39 ATHd &I TR
3 forar IR AT & YR Wfra & fagd S R e RUIE Tium 1 Ao faar uni e,
NHRC & g faumT ot iR ¥ firelt st ufafear GaweHe T8t aift

3agar T WIRT 31U+ Ty 3H1eR H, NHRC A T3 9iId & dobTd YURTED I A
3R IR g9t & WaR U 78 RO STH B BT M foam 1 SmanT = urn fob erifaa
offHpi %W{R&ﬂ sy (Unorganised Workers' Social Security Act) Eal F‘Iﬂlaﬂef
T A 3R SaR-Id yardt i Eb‘Hﬁf (inter-state migrant labour laws) & WIS Jaa
q Yoe B 3R g7 fear g1 WepR! FAfspad I8d 3R Fare wardl & 38 &% W 71

NHRC 7 78 +t we1 for 39 ddll fRfSrgar 3 sa1g 3R Jgd Al # uReRid &1 HHt Faddl
8| I8 3 S arelt giarerisll & 4! o YR GAd 3 § Slaecs! & ff $HGR
HAT 8| NHRC 7 39 910 TR OIR {31 {6 TRSHR o1 37 AoIg! I Wioi & forg g Ha v
FHRAT I1RY 3R HIIST T T ge137 B Ah+ & I HQ HeH I8 ATy | T8 e Hiw!
& SMABRY 3R JRET P YT TWHRY Ufddgdl IR aTd I3T & | NHRC = TRHR I 3 HTHA
T R HRATS HIA 3R AT HOIGR] & URIRI BT Y3TasT ¢4 H1 it A &1 g
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Crime Katha: 59 ST8T § SHT® A aral R It A Miferi, 11 eferal @t ed=me Ma
¥ ¢8d 301 UT fagR

1997 BT STET Yo BRI Hig fgR & Hcifsad fdHr &1 Tad BTl S{eary ol e
fexrd o ferd gas &1 A & dle Mifayol UeRH o= g ATHION R MeaRy § 11 Al &t
Ard g8 . NHRC 3R CBI &1 9id H gferd &t Jakal SoR §s, o/ I X & JHAR
feam o,

https://www.aajtak.inf/amp/crime/big-crime/story/bhagaha-police-firing-case-1997-bihar-
custodial-death-dalit-atrocity-nhrc-cbi-ntcpvz-dskc-2366449-2025-10-25

TRAW AR
s faeet,

25 3FgER 2025,
3USCE 9:38 AM IST

Subscribe to Notifications

Bhagaha Custodial Death & Police Firing Case: fSeR ¥ Fciisad Sy Gﬁ?gﬁﬁ[%mﬁ
HeTq AR J Tafef # ¥el €. Afts 1997 &1 18T Yo Bl wis Udh UH! ge 7, form
9 Had [IeR dfch TR X Pl FHIAR H W@ [Ga1 U1, I & a=iel forel & U gfad Jad ol
gfer fexmera o wfew A 81 71 2. 39 a1 a8t oyl ue= = 38T o1, I aRM gl
3 g R MeNaRt Bt 3R 11 AN &1 OIF & o, IRA aral # Afeant 3R s= of =i 9,
S @t gferd I9er ¥ . T9gR &1 Higd & § U1 § S 18T e Bl &is &1 31
Eaall

Y8R & gfaer™ ¥ T7TeT Yfery Bty &1 Te U arard Jf, forem gfer &1 siardca!, gferd
AR 3R AFAIGRI & Ieud dl ddbR bs THR Jard TS fobu. g8 wis f9gr A
HEIST &1 & A § T HId 30 &b U H ool g,

g fevrgd A aferd gae &1 Hia

q HEMI § T 1997 HI. [9gR & auirelt fordt & U 7119 § S8l 98! ool Arget! It a1 &l
AHR Yo = U &ferd gadh o fexrad B fordn 8iR 4T & 718, At o™ H U@ di® & 9W R
I Gford gad o WY o b ARUIC B Ts. Aol 3 g3l fh gfer &1 fexrad | g1 39 gad
&1 A 81 715, 39 a1 A A0 H SIhI WR fEan. gadb & uRaR 98d aqd g ard TR J
3. IOl 3 39 Wd &1 G B SREH! BT Aol JHT 3R 39 "1 & RIars gl e
& PR fear. Tt eRFHR b & URAR &I ST QT SfF &1 77 a3 38 2.
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NHRC 7 Hi#R Fddex 3R ¥ad GM P dad fhar: HAreiqR & eIy § JaURE oI
ao? 4t Rrerd, IR g # Al drRarE & Raid

https://www.bhaskar.com/local/rajasthan/sikar/shrimadhopur/news/nhrc-summons-sikar-
collector-and-railway-gm-136253010.html

fAreiqR1 e ugd

RIS HFG BRI (NHRC) 7 HHTUYR & UsiTael! 3isury # Sl (epril ot 3ferd
IR A g & AT T Jdd IRId 7 B TR ARTSHT e $I g | TN = Hehx HaldeR
3R ITR UM YA, AR & AEVEUD BI SIaTd Udd PR BT HfdH 3R ¢d §U I=Id
99 SRt fma g |

3T A s faan & 6 3 eifier) Aa 3ifiieeR TReror aififgw, 1993 Y URT 13 & d8d
6 AR ! FaE 11:30 o -5 feah U AN & HrEaad d U g RUid & Iy
HfGATd T4 I 1 31fepd Uiy & Arerd ¥ IuRYd 81 3R RUIE 31 3fagar, 2025 &
3TN &1 YT 81 ST &, < afadiTd Iuiufd ¥ ge e St 39 ®RaTs &1 Ue ufa Yad
S argy, T8 faeah B oft Ooht T B

el SarH] BT IRE el

g HIHAT G HidHT ATl goivs SIeh & RIG™Ad IR Y g3 47| 3814 NHRC HI Sl
T fob HiehR o AR TR o TR UATda! Sy T o DRI &t gaw Sl A8 9
goob! ITRE H Y YR STAURTE 81 SI1dT § 1 S99 3T9-UTH & RErIh S| ol YU e oildl
& 3R Al Bl o SNfEH & ST Yad ¢ UR B Ued 2, R gieial &1 @arT &1
BBl

IR g% | At SRars @) Raié

RIG™d TR, NHRC & AF- 96 fId® SN &1 {erdl dral Ui 3 JFd 3IeR
TRefur JHfAfATH, 1993 H YRT 12 & ded I foram uTl 3T 3 e dadex, Hae iR

HEIe Y, TR U Yad, SR @1 Afed SR} $R IR g & HaR B T HRATg B
fYOE TR R 7 SR fea |

gTdifdh, 3N & FaRN 3R 1 RIdeR ®I U9 T S¥RS & Fracg Yardd UGl 3
3afera ROic URgd -Tg! @11 39 THRaT ¥ od g, ST A 3 GIHI TeTRal dl I=Id 96
SR R s fBar gl
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